29.05.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.30
HON'BLE MR. JUSTICE S.P. GARG
HON'BLE MR. JUSTICE C. HARI SHANKAR

AT 2:15 P.M.

1. CRL.A. 779/2004 ANIL MEHTO RAKHI DUBEY, AASHAA TIWARI
VS. STATE

HIGH COURT OF DELHI
29" MAY, 2018 REGISTRAR (LISTING)



